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PREFACE

This publication contains a brief resume of workdone by Eighth Lok
Sabha during the first Part of its Fourteenth Session i.c. from 18th July
to 18th August, 1989,

New DeLHI; SUBHASH C. KASHYAP,
September, 1989 Secretary-General.

Asvina, 1911 (Saka)

(iii)



'RESUME OF WORK DONE BY EIGHTH LOK SABHA DURING THE FIRST
PART OF THE FOURTEENTH SESSION, JULY-AUGUST, 1989

1. DURATION OF SESSION

Date of commencement . . . 18th July 1989

Date ofadjournment rine die . . . . . *18th August, 1989

Date of Prorogation . . . L4

Total number of days of Session . . . 32 days

Number of days of sittings . . 22 days

Number of hours of sittings . . . 138 hours and 05 minutes

*The session was originally scheduled to conclude on Friday, the 11th August, 1989

**Th: Fourteenth Session of 8th Lok Sebha was not proropucd after it was
adjournd sine die on 18th August. 1989, Under rule 15 of the Ru'cs of Proccdure
and Conduct of Bu:inessin Lok Sabha the Speakcr reconvened its sittings from
W:dnesday the 11th October, 1989 for the zccond pert of the session.,
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SUMMARY

Bills pending at the end of the last session
Bfls introduced .

Bills opposed at introductionstage

Bills passed by Rajya Sabha and leid onthe Table .

Bills passed by Rajya Sabha and returned by Lok Sabha with amendments
Billsreturned by Rajya Sabha with amendments and leid onthe Table

Bills passed

Bills negatived . .

Bills withdrawn

Bills part discussed . . . .

Motions for adjournment of debate on Bills ndopted

Bills referred to Select Committec

-
.

. .

Bills referred to Joint Committec

Bills reported by Select Committec
Billsreported by Joint Committec

Bills originating inand referred to Joint Committec by Rujya Sabha inres-

pect of which motion for concurrence was adopted by Lok Sebha | .
Bills pending at the end of the Pirst part of the Fourteenth Session vide
para No. 3184 of Lok Sabha Bulletin-Part II, dated 4th October, 1989,
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SUMMARY

1. Bills pending 8t end of Thirteenth Session . . . . . . 342
2. Bills introduced . . . . . 4
3. Bills— Meticn for introduction neg:tived . . . . . Nit
4, Bills discussed . . . . . 2
5. Bills withdrawn 1
6. Bills negatived . . . . . . Nil
7. Bills removed from the Register of Pending Bills . . 129
8. Bills— Pert-discussed . . . . . . . . i
9, Bills pending at the end of the first part of the Fourteenth Session vtde Para

No. 3185 of Bulletin Part II, dated 4th October, 1989 . . 216
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5. DIVISIONS

No. of divisions held.

12
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7. LEAVE OF ABSENCE

8L

Name of Membsrs

Period for which
leave granted

Date when
leave granted

Smt. Premalabai Chavan

Shri Jagan Nath Kaushal

Smt. Kishori Sinha

Shri K.V. Shankre Gowda
Dr. Sankta Prasad

Shri Sunil Dutt

Shri Ranjit Singh Gackwad

21st Fobruary to
17th March and
27th March to

12th April, 1989,

17th March, 27th M~rch
to 31st March, 1st April
to 12th April, 19th April
to 30th April and

Ist May to 10th May, 1989.

19th April to 30th April
x;rglgqlst May to 10th May,

18th July to
11th August, 1989.

18th July to
11th August, 1989.

13th M~rch to 17th March,
27th M- rch to 12th April,
19th April to 15th May
and 18th July to

27th July, 1989,

18th July to
1st August, 1989,

r 4th August, 1989
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10. PAPERS LAID ON THE TABLE

(a) By Government
(b) By Private Members . . . . .

555
Nil
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2z, PANEL.OP CHAIRMEN

Member nominated Date of nomisetion

*Prof. Narain Chand Paraghar . . . 1-8-1989

*In the vacancy caused by the resignation of Shri N. Venkata Ratnam from membership
of Lok Sabha, w.e.f. 27th July, 1989,
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13, QUESTIONS
€0) Starred Questions
(3) Number of Questions put down in Question Lists for oral

384
(b) Number of Questions orally answered . . . 125
{il) Shorts Noties Questions
(a) Number of Questions put down in Short Notice Question Lists . 1
(b) Number of Short Notice Questions Orally answered . 1
1) Unsterred Questions

(a) Number of questions put down in Questions Lists for Written

Answers . . . . . . . . . . . *23644
(b) Number of Questions for which written answers were laid including

those put down for oral answers but not reached for oral

Answers . . . . . N . . . ™ . 3569

*In, 'udes 34 Starred Quostions deleted/Transferred from Onec Ministry to another,

<*Includes %(2 Unstarred Questions withdeawn/deleted/transferred from one Ministry
to anotber,
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17. SITTINGS OF LOK SABHA

Subject Date on Remarks
which decided
Fixation of additiona] sittings 10-8-1989  Business Advisory Committee in its
of Lok Sabha on 14th, 16th Seventy-fourth Report inter alia recom-
and 18th August, 1989, mended the fixation of additional

sittings of Lok Sabha on 14th, 16th and
18th August, 1989. On thomotion
moved by Shrimati Sheila Dikshit,
the report was adopted by the House.

31



18, SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/ Observations/References

Sl Subject By whom Date

Né- e — o p— . -
1. Reference to the 47th anniversery of the ‘Quit Indie’ Speaker 9-8-1989

movement and  homage to the mertyrs who sacrified
their lives for the freedom of the motherland.

2. Reference to the 44th anniverscry of the dropping of  Speaker 9-8-1989
bombs on the Japanese cities of Hiroshima 2nd Nagasaki
and homage to victims of the atomic holoceust.

3. Valedictory reference on the conclusion of the Speaker 18-8-1989
fourteenth session.

32



19. STATEMENTS

(i) Statements made/laid by Ministers under Rule 372

Sl. Subject Name of Date Time
No. Minister Taken
- T H M.
1 Government Business for the week com- Shri HK.L. 21-7-1989 0 10
mencing the 24th July, 1989 Bhagat
2 Minimum support price for Copra for Shri Bhajan 21-7-1989 0 01
1989 season. Lal
3 Flood situation in the country and the  Shri Bhajan 26-7-1989 0 08
relief measures undertaken by the Go- Lal
vernment,.
4 Government Business for the week com- Shri P. 28-7-1989 0 15
mencing the 31st July, 1989. Namgyal
5 Government Business for the week com- Shri P. 4-8-1989 0 o1
mencing the 7th August, 1989. Namgyal
6 International Conference on Combodia. Shrisl(. Natwar 7-8-1989 0 05
ingh
7 Fourth, Fifth, Sixth Interim Reports and Shri P. 8-8-1989 0 10
Final Report of Kudal Commission Chidamba-
of Inquiry ram
8 Bodo Agitation Shri Sontosh 9-8-1989 0 o1
Mohan Dev
9 Enhancement of Pension and provision  Shri Rajiv 9-8-1989 0 03
of additional facilities to the freedom Gandhi
fighters receiving pension under the
Central Swatantrata Sainik Samman
Pension Scheme.
10 Government Business for the weck com- Smt. Sheila 11-8-1989 0 01
mencing the 14th August, 1989, Dikshit
11 Removal of difficulties faced in the im-  Shri Rajesh 11-8-1989 0 11
plementation of the Motor Vehicles Pilot
Act, 1988 and the Motor Vehicles
Rules, 1989.
12 International Convention on Tibet and  Shri K. Natwar 11-8-1989 0 0l
Peace in South Asia. Singh
13 Correcting the reply 9glven by the Minis- Shri Giridhar 18-8-1989 0 01
ter on 31st July, 1989 to a Supplemen- Gomango
tary by Shri Shantaram Naik on
Starred Question No. 184 regarding
telephone to every Panchayat in Ma-
dhaya Pradesh.
14 Violent incidents in Gohpur area of Shri Sontosh 18-8-1989 0 06
Assam Mohan Dev
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(ii) Matters Under Rule 377

(a) Number of Matters raised

34

.

. 144

(b) Position regarding receipt of replies from Ministors concsrned as on  20-9-1989

Total number ~ Number of

Percentage of

of matters replies sent replies sent
raised to Members to the Mem-
by Minister &  bers by the
copies endor- Ministers
sed to Lok
Sabha Secreta-
riat
First Session 61 61 100
Second Session 351 345 98.3
Third Session 158 152 96.2
Fourth Session 150 145 96.6
Fifth Session 330 305 92.4
‘Sixth Session 149 135 90.6
Seventh Session 178 162 91.0
Eighth Session (Part I) 341 280 82.1
Eighth Session (Part I1) 147 130 88.4
Ninth Session 178 138 71.5
"Tenth Session 362 258 71.2
Eloventh Session 153 112 73.2
“Twelfth Session 180 131 72.8
Thirteenth Session 298 173 58.0
Fourteenth Session 144 46 319




20. VACATION OF SEAT

Sl Name of Member Constituency & Remarks
No. State

1 Shri Chintamani Panigrahi = Bhubaneswar— Seat became vacant under arti-
Orissa cle 158 (1), w.e.f. 10-7-1989

2 Shri Khurshid Alam Khan  Farrukhabad—Uttar Seat became vacant under arti-
Pradesh cle 158 (1), w.e.f. 18-7-1989

3 Shri Williamson A. San Tura—Meghalaya  Seat became vacant under arti-
gma cle 158 (1), we.f. 21-7-1989

3



21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business Time Percentage to

taken the total time
taken
H M

ADJOURNMENT MOTIONS 4 08 3.0
BILLS

(@) Government Bills 38 17 27.7

(b) Private Members' Bil 5 02 3.6
BUDGETS

(a) General Budget 3 21 2.4

(b) Budget in respect of States under residents rule 7 59 5.8
CALLING ATTENTION NOTICES (Rule 197)] 4 59 3.6
DISCUSSIONS

(a) Half-an-Hour Discussions (Rule 55) 0 47 0.6

(b) Short Duration Discussions (Rule 193) 36 4 26.6
MATTERS UNDER RULE 377 3 14 2.4
MOTION UNDER RULE 388} 0 o1 —
QUESTIONS 18 40 13.5
PRIVATE MEMBERS' RESOLUTIONS 4 59 3.6
STATEMENTS (Rule 372) 1 14 0.9
OTHER MATTERS such as Oath or Affirmation, Papers 8 40 6.3

laid on the Table, Obituary References, Questions of Pri-
vileges, Points of Order, Personal Explanations etc,

138 05 100.0
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This publication contains a brief resume of work done by Eighth
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November, 1989 Secretary-General.
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RESUME OF WORK DONE BY EIGHTH LOK SABHA DURING THE SECOND
PART OF THE FOURTEENTH SESSION, OCTOBER 1989

1. DURATION OF SESSION

Date of commencement .. . . . . « 11th October, 1989

Date of adjournment sine die . . . . . *13th October, 1989

Date of prorogation . . *%20th October, 1989
Total number of days of session . . . 3days

Number of days of sittings . . . . 3days

Number of hours of sittings . . . 21 houts and 21 niinutes.

*The session was to canclude on 16th October, 1989,

*¥The Foutteenth session of Lok Sabha consiting of two parts commehced its sittings
on'18th July, 1989 and was prorogued ofi  20th Octob¥r, 1989,
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SUMMARY

. Bills pending at the end of the last session

. Bills introduced

. Bills opposed at introduction stage

. Bills passed by Rajya Sabha and laid on the Table

. Bills passed by Rajya Sabha and returned by Lok Sabha with amendments

Bills returned by Rajya Sabha with amendments and laid on the Table

. Bills puss:d

. Bills negatived

. Bills withdrawn

. Bills part-discussed .
11,

Motions for adjournment of debate on Bills adopted

12. Bills referred to Select Committec
13, Bills referred to Joint Committec

14,
15.

17.

Bills reported by Select Committee
Bills reported by Joint Committee

onoinnu-in d referred to Joint Committes by Rajya Sabha in
m mﬁ.gnforomcurmuudophdwm&hhn .

Bills pending at the end of the Second part of the Fourteenth Session
v;t';pnn No. 3251 oflok Sabha Ilul n-Part 0, dated 23rd October,
- . . . . .

13

Nil

Nil
Nil

Nil
Nil
Nit
Nil
Nil
Nil
Nil

Nil



3. CALLING ATTENTION

Subject

Name of Mém- Name of Minister Time taken
ber who called — . ——
attention Date when taken up H. M.

Stcep rise in prices of essential
commodities and the steps taken
by Government in regard thereto.

Shri Braja Shri Sukh Ram 1 34
Mohan Mohanty
0-1989
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6. PAPERS LAID ON THE TABLE

(@) By Government..........covviivnninnenns 67
(b) By Private Members. ........oovviviinians NIL
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9. SPBAKER / DEPUTY SPEAKER / CHAIRMAN
ANNOUNCEMENTS / OBSERVATIONS /| REFERENCES

Subject By whom Date
Valedictory references on the con-  Shri H.K.L. Bhagat 13-10-1989
clusion of the Fourteenth Session Shri G.M. Banatwalla
of Bighth Lok Sabha. Shri Balkavi Bairagi

Shri Keyur Bhushan

Shri Uttam Rathod

Prof. Narain Chand Parashar
Kum. Mamata Banerjee

Shri Rajiv Gandhi and

the Speaker.

1



10. STATBMENTS
(i) Statements made by Ministers under Rule 372,

ill. Subject Name of Minister Date Time taken
0.
H M-
1. Nehru Rozgar Yojana, the  Shri Rajiv Gapdhi 11-10-1989 © 25
Urban counterpart of the
Jawahar Rozgar Yoigna-
2. Agricultural Package. Sivi Raiiv @Gandhi 12-10-1989 0 23
3. Maintenance of a bank account Shri Eduarbo Faleiro 12-10-1989 0 03
in St. Kitts,




() Matters tpder Rule 377
(a) Number of Matters raised . . . . . . . 25
(b) Position regarding receipt cf replies from Ministers concerned as
on 20-11-89

Total pum- Number of Percentage
ber of mat- replies sent of replies
ters raised  to Members sent to the
Ministar Members
and copies by  the
endorsed to Minisars

Lok Sabha

Secretariat
First Semsion . . . . 61 61 A
Second Session 351 45 9.3
Third Session . . . 168 158 96.3.
Fourth Session 150 145 %s
Fifth Session . . . 330 308 92.4
Sixth Session . . . . 149 135 90.6-
seventh Session . L L i78 162 90
Bighth Session (Part—J) . . ) ) o 20 2.1
Eighth Session CPan—ay) - .- - - 147 . 1%0. . 8.4
Nioth Scssion ) 178 138 77.5
Tenth Session . |, . %2 258 71.2.
Eleventh Sesion , |, |, . 153 114 4.5
Twelfth Sestion . , |, |, | 180 13 .0
Thirteenth Sesion . . . . 298 189 60-4
Fourteeath Sesion (Part—1) . . 144 © 55.8.
Fourteenth Session (Parttr) . . . . 28 3 1.0
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‘11, STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS

Business Time taken Percentage
to the total
time taken

- H M.
BILLS

Government Bills . 4 25 20.6
BUDGET
General Budget . . . . . . 8 07 0.6
CALLING ATTENTION NOTICES (Rule 197) . . 1 M 7.3
‘DISCUSSIONS 4 *

Short Duration Discussions (Rule 193) . 8 09 38.2
MATTERS UNDER RULE 377 0 27 2.1
RESOLUTIONS - o

(a) Government Resolution 0 02 0.2
. (b) Statutory Resolutions . 3 o1 14.1
STATEMENTS (Rule 372) - . . . . « 0 50 3.9
*OTHER MATTERS such as Oath or Affirmation, Papers

*  laid on the Table, Obituary Refersnces, Questions of
Privileges, Points of O , Personal Explanations
- . . . . . - . . L] 2 46 13.0 .
21 21 100.0

1¢



	rsm_08_14_p1_18-07-1989_18-08-1989
	rsm_08_14_p2_11-10-1989_13-10-1989



